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in the matter, A decision has been taken 
to permit slum improvement in respect of 
CPWD lands (under the Ministry of 
Works and Housing). The Ministry of 
Works and Housing is pursuing the 
matter with other Central Government 
Departments and the State Government 
for an early decision in the matter. 

©Restriction on sale of Fertilizer 

2843. SHRI GHOUSE MOHIUDDIN 
SHEIKH: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) whether it is a fact that Gov-
ernment have imposed certain restric-
tions on the sale of fertilizer by some 
fertilizer producing companies;   and 

(b) if so, whether these restrictions 
will lead to fertilizer glut in the country? 

THE MINISTER OF AGRICUL-
TURE (RAO BIRENDRA SINGH) : (a) 
and (b). There is no restriction as such on 
distribution of fertilisers. Depending 
upon the magnitude of requirements of 
the States for various types of fertilisers 
and    availability 

©Previously Unstarred Question 2344 
transferred from the 21st March, 1983. 

thereof in the particular State and also the 
nearby State, a Supply Plan for 
distribution of indigenous fertilisers is 
drawn up in coordination with 
manufacturers and state Governments. 
An effort is made while drawing up the 
Supply Plan, to ensure that crisscross and 
long distance movement of fertilisers is 
avoided as far as possible. Since the 
entire production of the fertiliser 
Companies is covered in the Supply Plan, 
the question of causing a situation of glut 
does not arise. 

Financial Allocation to States   under 
I.R.D.P. 

2844. SHRI H. HANUMANTHAPPA: 
Will the Minister of RURAL DE-
VELOPMENT be pleased to state: 

(a) the financial allocation to various 
States under the Integrated Rural 
Development Programme during the 
Sixth Five Year Plan period; 

(b) the amount spent so far out of this 
outlay, State-wise; and 

(c) the number of families covered 
under the Programme, State-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVE-
LOPMENT (SHRI HARI NATH 
MISHRA): (a) to (c) 
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